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convicted by court-martial on the 
occasion of the Centenary Celebrations - 
of 1857 Movement; and

(b) If so, in how many cases?
The Deputy Minister of Defence 

(Shri Rayhnramalah): (a) Yes.

(b) The information is being collec
ted and will be laid on the table of 
the Lok Sabha.

Dnrgapur Steel Plant
..___ f  Shri Ghosal:

\  Shri B. Das Gupta:
Will the Minister of Steel, Mines and 

Fuel be pleased to state:
(a) the steps Government have 

taken to supply lime-stone flux to 
Durgapur Steel Plant;

(b) whether it is available in any 
nearby district of West Bengal; and

(c) if so, whether any arrangement 
has been made by Government to 
utilise it?

The Minister of Steel, Mines and
* Fuel (Sardar Swaran Singh): (a)

During the first few years of produc
tion lime-stone will be supplied to the 
Durgapur Steel Project from Birmitra- 
pur and Hathibari in Orissa. Investi
gations to locate lime-stone in some 
nearer sources of supply have been 
undertaken.

(b) and (c). It has been recently re
ported that the Government of West 
Bengal have located deposits of lime
stone in Purulia District. It appears 
that lime-stone available from these 
deposits may not be suitable for flux
ing purposes.

fwwffcr

* TOT : WT

«pt f^T *3 $  f a  :

( v )  ^  jtt jnr

^  ^  afhr «rt  snrftr
5 *  I ;

(*r) fire st#  % *rcr-^

ih rm n  »r ti**r

(*r) 3fî r-«T^rm
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Neo-Buddhists 
f  Shri B. C. Kamble: 
j  Shri D. A. Kattt:

*1775. {  Shri Siva Raj:
I Shri Maney:

Shri Goray:
Will the Minister of Home Affairs 

be pleased to state;
(a) whether the Union Government 

have issued any instructions or direc
tions to the Government of Bombay 
about the concessions to be granted 
to the Buddhist converts; and

(b) if so, what are these?
The Deputy Minister of Home Aff

airs (Shrimati Alva): (a) and (b). The 
view of the Government of India in the 
matter was communicated to the 
States in a circular letter addressed to 
them in May last. This letter was 
on the lines that have already been 
stated more than once on the floor of 
the House namely that while the 
members of scheduled castes after con
version to Buddhism are not entitled 
to the facilities provided under the 
Constitution specified for scheduled 
castes but so long as the converts are 
educationally and economically back
ward, the same concessions as are nor
mally available to other backward 
classes should also be available to 
them.

Rehabilitation of ex-Cooficta
*1776. Shri Snbodb Haada: Will the 

Minister of Home Affairs be pleased to 
state:

(a) whether it is a fact that the 
Government of India have sponsored




